DECLARATION OF ASSETS & LipiLimizs py 2M_ 0TI LuMAR.
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Movable, bank balonce, i) of my self & my wife

Inherited sncestrol agriculturml, non & agrcolieml land, ressdential building ot

éliﬁ.‘?nuﬂ. ...}-13-.- ‘L"il|+ .Q.ﬂ.!__ﬂ__wi

{Bihar) give hereinbelow the details of the assets {immovable.

b are also given below,
C‘;\% b A Details of Immovable assets as on —El-—i-ﬂllﬁ
\;} " Ne. | DESCRIPTION [SELF WIFE Depentent
,5\5 b0 il [ Cash %0o00(: | 35000° =
) N A Depostit in Banks, Financial '
tnstitutions & No-hanking Finencial
” Companies,
| SBI Vidhan Sabla,
4"4;-.' Pt J&é\{{u SHI Vidhan Sabha, Patna 5 nnawl;
’ﬁ%\ MLE. Grasiin Bank,
8 T (R e— 1o0@00 |:
™ Biondp debentunes & Shanes in IS 295 2ecoo0b|:
! W | Companjes, Mutual Fund . 'If'ﬂs" gnn:ma:-, ’
Giid | Other Financial Instruments, NSS, W“F .| 3esed| _' 7ooo 0|
\'/ Postal Savings. LIC ete. KV'S b~ fooen]: :
‘[b" KyP Lik- 3534
(5_" -’H : j"l..u—].;ﬂ'nl‘
5 SBI Life “T1- 30000)
LIC
Lie Bajay ahnzs
{iv) Muter Vehicles Fgl-mr}.- " = =
P-BE }li‘fi’h
ivi Jewellery I .ij‘flrm sl - jF e | LB B Larl
{Detmls ol Weight & YVal Mol - Jaspes ]y Lesro
s i ) i*:ﬂ‘w‘_i P A TING 1‘;"”1-—-4
(vi} Revolver B
e - o
Rifie o Meeel.
{vii} Other Assers, such os values of vk e A | W) —_
elaims/interest ShIL lovewd
Tiv
v addhah

PATNA



B. Details of Immovable assets as on 2014
S.MNo. | DESCRIPTION SELF | WIFE | Deépentent
(i1 | Agriculturral Land O eatbarer -
Location (s) 144 Lbua
Extent (Totl Measurement) pp T
2 « = 5FP
Current market Value ; 1‘:1-3-_ s?_}“ |
"RFp AL,
(i) | Non-Agricultural Land = z
Location (5) i
Survery (Khata) number (3)
Extent (Total measurement)
Current market Value
(i) | Bulldngs (Commercial & Residential) 4 Poy -
Location: Residential (a)&(b) il
a (had{ fa ﬂ"-'ii
L . I
Survey (Khata) mumber (s) QU
Extent (Total measurement) W"‘j
Current market vilue
{wv) | House/Apartments elc.
Location:
Survey numberis)
Extent { Total measurgment)
Current market value
|
[iv) | Others I’
|
PATNA
Sign.



I give hereinbelow the details of my liabilities/overdues to pobilic financial institution

and govermment dues: as on dated 2016 ~1 '}
S.No. Mame and Address of Bank/ Financial
institution(s) Depanmentis)
(1) | Loans from Banks: “‘l A\
(i) | Loans from financial institutions A
{1it] Crovermmen! diles:-
I {u) Bihar Vidhan Sabha A
(b} Telephone Office, Patna . | A
Others ul K.
E I NE] Income Ty ineluding surchorge (Also 1T rabrnsg d{.wﬂ"'
indicate the assessmetn year upto which SAnk attectnd
incom Tax Retun filed. Give also 2016 -1 .
i Permanent Account Number (PAN]
(i1} Wealth Tax (Also indicate the assessment 5 i "
vear upto which wealth Tax return filed.)
(it Sules Tax (Only in case of proprietary
business) oA
(iv) Property Tax Hl A-

PATNA

ﬁ-
.-"’""#
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INDIAN INCOME TAX RETURN ACKNOWLEDGEMENT
| [Where the data of the Return of Income in Form ITR- MR-2, TR-24, ITR-3, R8s sucam), | 2016-17
ITR-4 , ITR-5, ITR-B,ITR-7 llll'ﬂ \'ll'lbd electronically]

Name

RAVI JYOTI KUMAR ? i AFHFROOSIN I
=
S Fiud/Deur/Mock Na Mg OF Prom bves/Bullding/Village Foorm Mo, which
A H/O BHIM SINGH has been
: s i
p% 2 Reud/StrestT'ost Ofice AreaiLoeality ira
oL e
§ﬂ§‘ LAHERIASARAL R 5 TANK NAVTOLIA
= Individual
Eh_ L, Stutus
_;Ei Town! Ciryl Bistrict State Fin Aadhaar Number
25| DARBANGA
g = - BAE01
=
Destgnation of AO{Ward/Cirele) [TTO WARD |ﬂﬁ3lﬂﬂ! or Revised [mp 2o
E-filing Acknowledgement Number A3G060140050TH 6 ll)ﬁu[ﬂ]:h'h.iMl Y¥YYY) 05092014
| | Gross: iotsl neomme _ﬁ_,- . B 1 533739
I | Deductivas under Chaptee. V-4 = %‘ kL 2 | She
1 | Total Income i ALk 3 JIZIT40
il - i
z Ja| Currest Yiear kass, ( sy ) VO . i In v
£ 2| 4| Netwspayable VA = ; i 11715
A E 4 | Imierost poysble ‘ Q"_E*f A N f_ e 5 122
E " & | Totnl tx snd interest pryshle —odl |
EZ| 7 |rmesrun N b L 9
E g b TS 7o 5547
% TCE Te il
¢ Sell Assesrment Tax 7 G200
€ Tounl Tanes Paid (Ta+70 70 +7d)
% | Tax Poyeble (6-Te) # 0
9 | Refond (Te-6) L 0
10| Exempl Income : 10 PEIT
The returm has been clectronically uploaded on  05-09-2016 from [P nddress 1170977068 and hes been electronically
verified by RAV]YOTI KUMAR in the capacity of having PAN _AFHPEMSIN
on  05-00-3016 09:12:39 from [P address 117,197 70.6% m  DARBANGA using
Electronic Verification Code  MEYRIUSPUI genernied through e Filing OTF made.

DO NOT SEND THIS ACKNOWLEDGEMENT TO CPC, BENGALURU



-

-y
nmme of Assesses  RAVIJYOTI KUMAR h‘ﬁ.

Father's Name BHIM SINGH ¥
Address m m;nm SINGH R S TANK NAVTOLIA LAHERIASARA| DARBANGA BIHAR
Status Individual ol b Assessmen! Year 2018-2017
Ward ITO WARD 3(2), DARBANGA Year Ended 31.3.2016
PAN _ AFHPKDS5IN 2 ol Date of Birth 07/05/18969
Residential Status  Resident -~ . Sex Male
A.Q. Code PTN-W-028-02. ' 7
Filing Status Original i A
Bank Name State Bank of India, BIHAR SHARIF MICR B03002002, A/C NO:30122755440  Type:
Saving IFSC Code: SBINDDDO042
Income from Salary (Chapter IV A) | 511765
QOFFICE OF THE SP NALANDA !
Salary 404385
404385
WA uis 10{14)(i) Exempt 420
CA uis 10{14) Exempt 4200
4620
304765
BIHAR LEGISLATIVE ASSEMBLY
SECRETARIAT BHAWAN BELLY ROAD
PATNA BIHAR-800001
Salary 112000
HRA 78617
cA 16200
OTHERS 182400
402247
Less.
HRA ufs 10{13A) Exempt 78817
CA ufs 10{14) Exampt 18200
OTHERS wis 10(14) Exempt 182400
280217
112000
Gross Salary 511785
Income from Other Sources (Chapter IV F) 21974
Interest on F.O.R. 14560
INTEREST FROM BANK &8 GTHERS 6854
Int. on Nec R.5000 3nd Year @ 10.40% F.Y, 2012-2013 520
21974
Gross Total Income | 533739
Less: Deductions (Chapter VI-A)
uls BOC
LLp. 35781
Mutual Fund 200000
Imterast on N.S.C. 520
GPF 10000
ICIE1 Prudential Insurance 25000
GIC 210

Total 271491 150000



NANIE OF ASSESSEE : RAVI JYOTI KUMAR !‘L\ﬂ-iﬂﬂ-ﬁ‘l? FAN : AFHPEDEGESN  Code :RAVI3

b~ -4

Total Income ! 383739
Round off w's 288 A t 3 383740
Income Exermpt ws 10 } ” 284837
Tax Duse 13374
Febate ufs B7A 4 2000
11374
Educational Cesa 341
i 11716
T.05. Had7
G164
Interest wis 234 AIBIC 122
Ceposil ws 1404 6280
Tax Payable ]
interest Charged (Rs.) T.0.8) T.C.S. From (Rs.)
uis 2344 (2 Maonth) 122 Mon-Salary{as par Annexure) 1547
Salary(as per Annaxure) 4000

T calt il upsn Septeentor FEE, Doo mmm#‘ﬁhma.mmmnmu F S0 228N BRESad TAN OT. 2R304

Prepaid taxes (Advance tax and Self assessment tax)28 AS import Date:05 Sep 20168

Sr.No.

BSR Code  Date

Chalian No  Bank Name & Branch

Amount

1 0004320 05/08/2016 00216

Total

Betalls of T.0.5. on Non-Salary(35 AS tmpert

STATE BANK OF INDIA INTERNET BANKING _ E280

6280

&M Hamit of the Deductor Tox dedutiion AJC Mo, Totnl Tax dedutted  Amaunt ouwt of (4) Ssctian
of the e iein

1 BTATE EANK OF N2, FIMSIaEEr ] W ThA

1 ETATE BANK OF INODIA PTNSOHIASF k] W TR

| ATATE BANK OF INOLA PTNEDIBORF =] B THA

4 STATE BaNK OF MOA PTIE0ZN60F i 43 e

£ ETATE DAMK OF INDIA PTNSOZISTF n 1 1A

& STATE BANK OF INDNS PTNBOSNESE n WA

T GTATE BANK OF INDIA PUIRGOREASF 13w 1373 1A

§ STATE BANK OF iNDIA PATHEGIREEN 1 1 1864

9 GTATE BANK OF INDIA BIHAR VIBHAN PTHSOITIOA 12 12 1MA
MANDAL BRANCH PAT
TOTAL BT

Detalis of T.0.8. on Safary{26 AS Import Date:05 Sep 2016)

B.Mo Haime of e emgloyer Tax doduction AT No, of Inzome chargeabile Tex duductnd ol sourse

the deduct undar Hh iwad Salaries uhs, 1821

1 OFFICE OF THE 5 P HALANDA PTHOODEIMA 1aass 4000
TOTAL 4000

Bank Account Betail

5. Na, Bank Address Acceuil N MICH MO B Code Type

i State Bank of Inds S0 22TRSAL0 BOIGOE0OY SEENOCODOAT Baving

I HOFG Bare Lid OPOTI00000301  BaER40002  HOFECIDITEZ Having

3 ENCH B Ll SUMITRA SADAN, PATHA PADHG 1 CO5A13 BOCIH00d  ICACOOO0A04 Emvng

4 Axdn Bk BCIHING ROAD, PATMA IETOIHI000YA04S  EIOEUIOE  UTISO00UMAT Bawiag

Signstura

RITESH RASTDG, Advocite

(RAVI JYOTI KUMAR)

Page2



N

{in words) : Six Thousand Antdl Twe

Drawn ON : internat Banking threugh Sa1

PAN ON ACCOUNT OF INCOME TAX | challan ; 250920168
ON: Major Head :OTHER THAN

COMPANIES TAX]0021] . ~_ State Bank of Indla
Minar Head : SELF ASSESSMENT TAX il ey
[300]  (internet Collection Center)

For the assessment year : 2016-17

Siosa

it fmir chartordi s ccemner chanlie—chant dewehaltan i Techng o= HC 2500004 i clmiCode=OLTASSion Type=qusryByAcoourtd . 111




e dm xm&mﬂ wiatnn

Post Bag Ne.2, Electronic Gity Post Offfice, Bangalors-580100
WP LNV I cao aguwny (feell  aca mmw. Talaphone: 10004252235, 10001074455 {Toll Free) or 00023586500
ww il o W 00 o welder INTIMATION LIS 143(1) OF THE INCOME TAX ACT, 1981
. = ahr
E | mamo & Addyesar i o e
= | nww sromiuan ) wi W
EE | P OPFICE CALLECTORIATE CAMPUS BIMAR SHARTF ' i e
B | svsen masnne
B | EHaR amim ety i
. I, L v
. Ll LR AE et ] | g RLL A T
- ms Frive e v e W o
= _ i Py puslyr O . e CPEASIAL ST 2400
' W S s
= MALE 201518 [ TR GRIGINAL 2042018 s TeITTaEy
= Runtirn; .o e o i e 112120840230015
INOIADUAL fitorn e woder svalion 129 E-Filing Acknowledgament No:
= e R W e W T L o ] T
Rusiiiartind St | e Drate for Filing Griginaf Reteen Dwte ol Fifimy Mot P
O-08-2015 P-00-3015 AFHPS4IN
T = wn INCOME TAX COMPUTATION (I RUPEES)
- oy it 9 ok o Wi ST g T4N)
e Pt 2 e i Swlv o
SiNo. | Particulars Roporting Heads Brovidad by As Computed Under
\ ‘t:upan In Return uﬁ Section 143(1)
CoL ] " 1
' | e | incowe rromsauing 6.95.152 il
) i )
2 “ﬁg’f I FF! INCOME FROM Hmmm 44216 44,216
L
’ WOOWE PROM OTvg oliaces. 47875 A7.875
’ GROSS TOTALINCOME v e 5.90.811
5 BOC 1,50,000 1.50.000
@ BOCCT 1] a
7 BICCD 1) (Emplayees Gonribution] i i]
g |wm= n BOCCD (2) (Emplayers Coniribution) a ]
g [TRMR BUCCE o
w7 mitftar g
1t Hob o o
11 |Deductons | ponp 0 g
under
12 lcn:pur 80006 o ¢
13 HOE a o
14 BOIEE i} 0
15 BOG ] [
18 B0GO ] ]
17 BOGGA o D
] WEE{: ] b
rlmr-mﬂﬁm:mﬂw-—mﬁﬂ“ Fmharaall pfertulas u:-:“mum::-'r—mh
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Communication Refersnce No.  CPC/1S16/A1/1538712420
= — g
[RRTR—— 7 11— [P i Pt AV arite & ity Date of order
AFHPKOSSIN Softsst, 201516 12.01-2016
am frem Mt &0 e ol i LR w14
ki ; 1 vt 4 fov A ani whifim
'. A
SLNo. | Particulars Reporting Heads As Provided by As Computed Undar
Taxpayer In Ratum of| Section 143(1)
Income:
19 BoGun il o
Pl AORRE 1] a
1 BOTTA o 0
2 B [V 0
a3 s 450,000 150,000
TOTAL DT LR CHAFTT WA sl ol § i 35
24 M P D 548,810 548,810
FOTAL (MOOME AFTER DEDUCTIOMNS
e
nig 62
T PATABLE ON TOTAL INGOME 34,782 M7
g A
- Fhutiin tiin (87A) o 0
.- TAX Tan Payuile aiter Rebole  27=26.24) d4.762 34,762
iy ar o
s Surcharge lan (271 o o
g i T T R
EDLCATICN CEEE (BECONTARY & HIIHER) on: 1.043 1,043
{ream)
- N e e ’
0 GROSE TAX LIABILITY BEFORE 35,8035 35,805
TAX RELIEF I0s{ET =3I
- wrm 845 wadwtm 0 o
3| pax REUEF | RELIEF LIS 89
e
a2 i :;T:L i om w wim e
INCOME TAX ; 35,805 35,805
LIABILITY | TOTAL INCOME TAX LIABIITY
13 I, T 234 INTEREST ') 0
34 | T | anep b s 2348 INTEREST 0
INTEREST
35 PAYABLE | 2336 bathyes ZMC INTEREST ] o
o i H=T IR0 a 0
= TOTAL INTEREST LIABILITY
wm ST BF=)
- AGGREGATE MCOME TAX LIABILITY 358056 35,805
s as 38,697
38 s o6 JBaT
= - o b
PRE-PAID  [ADVARCETAX
a0 TAXES | Prafes oo b o
n% ]
i TOTAL TAX CREDIT e 38,607 38,687
2 bl AMOUNT _anan 2,890 2,892 |
e
43 QLAY ATTRIBUTABLE TO TAX PAYER (4 A 1
e THA Faem
o =3
44 | REFUND | \rneqT v 244 ON BEFUND NA 0
[ LLk

Foge 2ol



e e S
Comimunication Reference No. CPC/ISIRA LI SIRT 12420

T e PAN: = Nawe
P W CITY LR

fdrmad ALY
AFHFKD53N 2018-16

aty N
12-01-2018

Dlate of order

mr fowm frrem % o ol R gre am
Freedh & Fay wie

SiNo. | Parficulars Raporting Heads As Provided by
Taxpayer in Retum of
Income

w1431
5 it wferten

As Computed
Section 143(1)

Uricler

i zéda W ardn wmn v il

” o E L
E_Il--znﬂ

MR

aE o e Ef
TOTAL INCOME TAX REFLIND

2,880

28,

a7 “?r';i 1 =i i PR
PAYABLE | NET AMOUNT PAYABLE

48 Totl pussmnding demand mnd Intarest paynble under wecI20(Z)
1o P stk aidjueted with refund amournd.

outsianding amounts in deiad, i aoy)

[Plaases raler 1o e Annesure - Cutstanding Bemand dotails stizched,

o know the

41, woy oy o
ANMCUNT REFUNDABLE

2,890

VW ST e
Aefird Sequence No;

R ]
NET AMDUNT PAYABLE

BT

LU LR ]
Dwrranrsg Ifendifip rhion Ma:

|0 0 o

1S IAEIRTI0m

Poge 3ol S
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e ) el
Commtnication Reference Mo CPCS16ALT538712420
R - PAN; | ww Narre iafmwt ALY andw W i Date of order
LA Y CTTH KLINGAS :
AFHPROSGEIN 201816 12-01-2018
-

5 Tiwe Pt I iy, b iemoeed By Stabe Bark of ik oh Bahall of t incomin Tes Departmart. |minmst coder secton 244, of m incom Te Act,
181 |8 eyt o 1 e duty of Bais 0] the refund. Peheids will by suod diby foe amounts gocoeding Fa. 100,

— Tiw Finfiand stsines deisbs-can be-chinmad S0 welris s In-oel por. under “Shitus ¢ Tar Fafunds™, | cuwe of any diffoilly or dessy in
Ui saculyl of wlurid, Bndly ool s Seie Sanic ol nds Cail Carier rumbes 10004250700 fo know tha statis of rriandd.

— Tahrvgw i Gomenon Evvors Bul e e whiis (g Wtsorte Tus Rslim, you may logan b
it s dlinnilinnuag s = Hislp Tak = E - Flling (Cammon Misistes in E-Filing).
Vo it Sanmamion Erurn noticed in E Mod recificalion requests, you may iy o @
bifws Hingeretnningdval B i - Help Tab 2 Roctificatlin (Comsian Ermer].

= Wamaros m fhe compaition of e oar b gererilly stiittabi e
= Difinrencs in Dt of Girfl « for Sanion Citmens betawon thn PAN tetsbess amd the TR Med
- fun m compuied based on U Fendenss Sialus meioned i e (TR See,
Th nlutinn b mclying B @Sove 1o upesis fe PAN DesaTTR Seinils apeespriely and hen Siing o reciificaion sodee 1 adsssary

> Hmadn of oome not rebgvard 1o e TR nay kindly ba ignomd,

= Al ehiiit iilanad n g intmebon o in ndian Pupess

- mem-tumr:wmwmmmwmﬂmhmumhﬂwau{hmhmudﬂ-ﬂ
fiEuntrTrants ol ipfland ind) | plbar ihan CPC, ploass contact your cusmant junstlstonal Sesessing Dffcnr (A, Inerder o Brow pour B
Jurmdictiona] Avsmuwing Offcey (AD) veu oy log an o iepelincomutaxndisefiing cov in ond cich on “Kros Yaur Jipdicionst A.0.7 wrvdor
FEERVICES" mam.
Ay mecttigutigniomuction of e cemesnd can tie mude oty by Ma Jenedictional Areseoing Qiliger, EEmewmuh
e wbcre dermaids ol o 1 EuRly s eperdng fhees Gemeeds.

= it o4 Damanil, Hiis Inlimason mey ba treainil e Nolics of Demand (mdur sattion 158 51 fe income Tas Al 1961, Adoardingty, you

aru 1ngunsied bg poy S el Deenand witn 3 doys of reoolpl of fhi niration, T paprang can be. made using e pressd el sechisad

Thew Tas Fopenani chaitan i encossd whers the Tas Paynble srcesds R, 100,
w1 thumien b e P i bty il . Putuced Brret the incomma froem sslany! incoma from ether pounces and ret inoom Liss i
i (el TEpecEE Nesdn. Hanos; incomas e Howss Fropanty i sheaeh o Zero.
<2 | carme, ¥ S  claim Foor B3 e, yum hetv o opleect fore He: A0E (il ofifreg ponal) as per B povsions of Fwome Tae A, 1951
~ Chapier ViA deducion |s alicessl reaiiciod ua poe e pravision of i incoens Tae Ao, 1061
« fictin ST TA dutistian m oo to M estntaf ‘oo fom Ok Scumes’

<2 |1 iyl arn 1ot AR Wi [ nimanen ws T3}, you may sesk rocilication an e sestion 154 by lling anp anlne appicaten for
iwintfzgian, |or which detalis ore svalialio on welaie dpoisoometeindaefiing eyt win your s 10 g Pamword end ghoasng
MMIWMMH'W_W

fiome; mwhmﬂmmmjm_mﬂ,mmlﬂimwth-mu
made In B prement order, & thi sustanding demand posliion o nwelling warfication by e Assessing Officer. Howavar, This
i withonst prejudion b the right of the Deparmisn] 1o recover the daimand c= sdus! the culstanding dwesaid againat fulurs
riefumde i any, In cess o domands aro varled and foend (o be valid.

oy it
[P L bl

Fro WS RN

KORANGRAPADY SUBHAS
Assistant Commissioner, Income Tax (CPC)

e o T e B e i e wern e i L w qun de b FXD b ees veTiser
wER R T MR W e Pl g 01 S e v ol ]

Fhim m-

E \mel arad Ay B war dry wornall, (i 8 gl wiil) the g sgiianeen ol 1he renme Tas Bagarimen - ©°C,
witkah 18 rithl [ u-—uun__ At 104D, For ainy avetien. irivees guess D Edn it iisanss Ruhrmmes Washer §nE ol o e

t
‘!IIH'IIINHIIHIIIIII Paps  of5
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— e
INDIAN INCOME TAX RETURN ACKNOWLEDGEMENT

Ansessment Yamr
[Where the dats of the Return of fnearms In Farm ITR-1 (8AHAY), ITR-2, ITR-24, 1TR-3, mRs suam), | 2016-17
& ,
Name i PAN
SUNITA BIARTE |Eﬁu.m;m ]
-
% FiatTmar Buck No Natne OF Premses/Buiiding/V illige i
z, Wis BAVLIYOTI KUMAR fan been
i dmiany 4|
EZ 2 RuadSireetTonl Offce AreaLocallty Ecpmisiite
35 & LANERIASARA] S TARK NAVTOLIA
£2 Stmtus  Individusd
Ei Titwn ity THiwnric! Siate Tin Aadhanr Number
DARBANGA
gﬂ ANG BILAR 01
-
Designation of AC{Ward/Cirele) [ﬁmmmn_ Clginal or Revised [Sniar |
E-filing Auimowladgement Mumbes {&mwn Hnurmmmmﬂ (TETRTT
1 | Girwns ot teveome 2= N, 1 FTETEE]
1 | Dedurtons mder Chpoar-Y1<A {F ".._1"';3' b 2 6
3 | Yol Incoene (1 , 3 253300
; 3u| Clirres Vant lém, (Faty T P Ju p
Z B 4| Newxpih A e\ : :
EE 3 | Imercat puysble S SVE AR DI 5 0
E & | Teinl e aned ivievest poyaidn T | = & #
- -
-+ = T | T Pald A s S L .
g b TDE Th f
« TCS Te 1]
d SHTWTI! Td ]
€ Totad Texss Paid (TakTietTe + 1)
Tam Priyable (6-7<) ! 0
Reefund (Te) ¥ U
—
10 | Exempr income Jq! e
The rewrn b been clectromically uplonded on B5-0%-3H6.  from [P nddress (120977068 o hos boen electranicolly
wigrified by SUNITA BHARTT in the capacity of heving PAN _ CELFRIIG0D
an  DA09.3018 7082 from 1P midresn 1171977008 & DARBAMGA umlpg
Flecimje Verification Cody  MBYOOMGE genemied thiough s iling OTF tHoda.

DO NOT SEND THIS ACKNOWLEDGEMENT TO CPC, BENGALURU



Narme of Assesses SUNITA BHARTI.
Father's Name RAJENDRA PASWAN!
Address Wio RAVI JYOT! KUMAR R S TANK NAVTOLIA LAHERIASARAI DARBANGS

BIHAR BagOO1' »
Status Individuat j 3 Assessment Year 2016-2017
Wiard ITO WARD 8(1), PATNA Year Ended 31.32016
PAN CELPB3160D . Date of Birth 05/05/10682
Residential Status Resident 1 Bayx Female
Parficular of Business TUITION & COACHING
AD Code PTN-W-026-01
Filing Staius Original ! _
Bank Name State Bank of India, BIHAR SHARIF MICR:803002002, A/C NO-34876400747

Type: Saving IFSC Code: SBINODODD42

Computation of Total Income
hmmfmﬁ:ﬂmmﬁﬂmlmlﬂhlphrﬂﬂ] 236954
NET AFTER ALL EXPENSES 236054
Tatal 236554
Income from Other Sources (Chapter IV F) 16383
INTEREST FROM OTHERS 16383
Gross Total Income 253337
Total Income 253337
Round off ws 288 A 253340
Tax Due (Exemption Limit Rs. 250000) 334
Rebate ufs 87A 334
1]

Tax Payable a

Due Date for fiing of Return July 31, 2018
Due date extended to 05/08/2016 F.INO.225M185/204681TA N DT 29.07.2016

Shgnatire

(SUNITA BHARTI)
RITESH RASTOGI, Advocals



[ INDIAN INCOME FAN RETURN VEREFICATION FORM

= Asressinlind ¥ ear
E ITi-y | Wihere e Wik il e Returs ol gimeg in Faim T ESATIRTY VTR TTH-2 A TTR=3, 201 S _ 16
i VT TS (RGN TR FTRA TR T teammaited laetrowienlly wirbout dagins? sigeare]
i esisee siea lie 13w divee Boioiiirtn | WEs 1B
-m:*m‘
e | L
MAYE TYOTT RUMAK = L —- =
- Lariiengmin
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MWama ol Asseésses  RAVI JYOTI KUMAR
Father's Names BHIK SINGH

Aldnass 5P OFFICE CALLECTORIATE CAMPLUS AMEER BIHAR SHARIF MALANDA BIHAR
ap31m
Status Individiual Assessment Year 20056-2015
Wi ITOWARD 3{2), DARBANGA Yeur Ended 2132018
FaM AFHPIOO53N Date of Birth EIES R
Rogidential Status - Residant o Male
A D Code PTNWL28-02
Filing Siatus Onginal
Bark Mame Sate Bank of India, BIHAR SHARIF MICRBOAGIZ002 AMG NO 30122765440 Type
Sawing IFSC Code SRINDOOOO42
on of COImo
“Income from Salary (Chapter IV A) 886152
SP.OFFCE
CALLECTORIATE CAMPLIS AMBER BIHAR SHARIF
HALANDA BIHAR-803101
Salary 697152
Oiher Allpwance 1440
House Rent Allowanoe TOBG
TOSEI8
LEgs
OTHER ALLOWANCE Exempt 1440
H 7 A Exempt s 10(134) 7086
__ Bme
Bo7162
Professional Tax wis 1G(H) 2000
fus152
Income from House Property (Chapter IV C) <4214
Sall Oecupimd Propesdy
HE TANK NAWVTOLLA %ER&E ARG DARBANGA
trfisrest e 240 (4d4218) AA21E
Income from Other Scurces (Chapter IV F) AT31E
Ihterast an F.D R J8TH
INTEREST FROM BANK & OTHERS 8634
im, MecRs.5000 2nd Year @ 8,86% F Y 20M12-2013 = _4_?_5
ATBTE
Grass Total Income 698311
Less Deductions (Chapter Vi-4)
we BOC
L= IsTad
Hpuse Loan 41235
Mutusl Fund 30000
irerast M S C ats
GRF ZB000
[C1S] Fradantial [rsurmnos 25000
GiC 360
Tom 15HE34 158834
R 'L
Total Income — 54411 |
G4B810

Found off uis 258 A




D jodeple] ol I3

2 TDS TRACES

Form 26A%
Al Taw Stavement e boeiimn SN @l ma bieime T vel, 1900

T nn (it BALAN wiel ipiinad] piiwtidinil b Baomsiil BUBC (B S0 Do Toin i 0000 sl Wil 10000 ol i 1 ks (ki

IV s oo 1) IR S ... WA

N il e

A A {11, U VI SRR

Adbimgan i 3 '
Adbiaws il A prne cauMNANG [iHiAK 3

¢ B s b ol FAR b om ey AN dossite, Bar dsy e oo S s ssmiisied i, pe T e e e T 1
Hbies e i ey e mlbutal oo o o slegailh e came wl vy i PVK e g’ ek |1

e L Ty T L T T A P (1101 RS 1 T Y R ——

i Phoniaiie ol §oa bl el 86 bypems IR

EHTFICY, O TUE qrrl-l.lqﬂll_l-l!l_Fl.I.l.ETﬂI.IAT! AR Wiy
Euiii ol Masditij |

lasral Thaihing |

1
|
|
. frir
I
b =il ot ‘| Mo of Riveim g it ' VAN ol by """I"':ﬂ:'__lt‘"u' Taral Tun odhityimal” I'J:.I;::-I:I.I;: |
| SFEHE LA (9 Ly | L |
" 1 |
1 H raneenbdin |l||-.-_| Friaabiia i Baukin Thele ol Bt g
= T
— |
| s
1 |
| - 2
= |
= | |
| i
| . e | &l
([T} Hiip 8L 0 TAELL

T TUA
Bgasbiat

» i : sl A Y]
B Pas et ) T ey Tak eEkids L | il Pkl
: LT

| Neviia! | Toomwsiisan Dais | Wil meibiog

WIFS e paiieil

Kigamil Fubd ] el il Fan Blendessd™

Neimiiai™

B s i b, (et

i SE R DT - Wi T TR Hice il Foag iy

17

Taiail 1 rawassilan
Lanaan

! f
AN sl heduping 1'rrmsi i Evt Tatsld b [.w--ln_ul'

T - Aiyby wl By [T L LRI i i

Tovm| Adssmed Falil ¢ u X S e TR
bl Briml T Crit (1T S

L -JI-_'.'; fim

Harks

in Fay Terien




NAME QF ASSESSEE - RAME SYOT) KUMAR . A ¥ 20152018

lrlcun)g_E Lampl uis 10

Tan Dle 34752
Edueitional Cegs _ 1043
a5805
£l _ABEgT
~268%
Refundabls ([Round off ws 2088 2840
TOS/TCS.Fram
Mo Soiary| es par Anniaw e 3881
Slary| &5 ar Annaxurng) Ja8E
Jutills of Exempt income .
SMo Parioulars == Amount
| HRA Esempiuls 10071738 7088
. Cther Allowance __ 1440
Torkal BE2E
D Diates four Eifing of Flatum duly 312015 i
Chue date sxtandad to 0T0OG2018 £ NC 226/ 5400150 TA 11 DT 02 0% 2015
futulls 41 105, un Non-Salary[26 AS import Date:23 Suj 2098) —
fNa Warne of Hig Gadugioe Tan dodishion AT Na Total Tax dodeibid A i ol [4)
T ———_ X = ol 1t gt . Clamyd dor g e
1 STATE UAKK QF MOA L LT 35 35
1 GTATE BAN OF INOIA P TREDRESS 38 5
] STATE BANK QF intia L IR 155 150
4 STATE BANK OF e PTNS0 IS 140 15
. STATE WANK OF INOia PTHE0 S5EF ita 431
i BTATE BANK OF iNMA FTNS0ZYARF a3 LR
y STATE SANF OF iHmA PINBOLAEE i B
] HYATE DANK OF MOIA . FIMSETREIF Ha T
1 STATE BANK OF INDEA FINBUZRGST 04 0a
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